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Lo
Subsidy given to Food Corporation of
India

+
*859. SHRI SURAJ BHAN:

SHRI RAM PRASAD AHIR-
WAR:

Will the Minister of AGRICULTURE
be pleased to lay a statement showing:

(a) the amount of subsidy givea to the
Food Corporation of India during last
three years (ycar-wise);

(b) what are the details of the distribu-
tion-incidentals of the Food Corporation
of India during the same years and also
the percentage of tae acquisition cost of
foodgrains;

{c) whether there is any proposal (o
progressively reduce this subsidy by im-
proving the working of the Food Cor-
poration of India; if so, how; and

(d) how do the distribution-incidentals
of FCI and percentage of acquisition cost
of foodgrain figures compare with those
prevalent in private trade?

THE MINISTER OF STATE IN THE
MINISTRIFS OF AGRICULTURE AND
RURAL DEVELOPMENT (SHRI R. V.
SWAMINATHAN): (a) to (d). A state-
ment is laid on the Table of the House.

Statement

(a) the following amounts of subsidy
have been given to the Food Corporation
of India by the Central Government dur-
ing the last three years:—

- ———————— e . ——

Year Amount (Rs. in crores)
1979-80 600.00
1980-81 650.00
1981-82 700.00
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(b) The distribution incidentals incur-
red by the Food Corporation of India

during the last three years were as under:—

Distribution incidentals:

Year Rate/Rs. per quintal of sales

1979-80 22.66
1980-81 29.05
1981-82 (RE) 32.05

Distribution incidentals as percentage (o
the acquisition cost:

1979-80 17%
1980-81 19%
1981-82 (RE) 18.5%

(¢) The Corporation purchases and
issues foodgrains at prices fixed by the
Government. The 1ssue prices do not
cover the full costs incurred by the Cor-
poraion on procurement, movement, sto-
rage and distnibution of foodgrains and
are subsidised as a measure of deliberate
social policy of the Government. The
Corporation also carries buffer stocks of
foodgrains on behalf of the Government
and the carrying charges of buffer stocks
are reimbursed to the Corporation.
their very nature, most of the expenses
incurred towards procurement incidentals
and distribution charges are ecither obliga-
tory or unavoidable operational costs. The
expenditure incurred by the Corporaiion
in respect of the distribution operations
over the last few years has been main-
tained between 17 per cent to 19 per cent
of the acquisition cost.

The Corporation has, however, been
constantly endeavouring to reduce its
operational costs by undertaking various
economy and efficiency measures. The
norms for staffing the storage depots have
been scaled down and new depots and
new purchase centres are being manned
by making internal adjustments. Efforts
have also been made to improve, control
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and minimise storage and transit losses.
Special squads have been created for mak-
ing surprise checks at the loading/unload-
ing points and also at vulnerable points
1o ensure that not only the extant instruc-
tions and procedures are followed but
storage and transit losses, malpractices/
pilferages, etc., are also checked.

(b) The opecrational cost being incurred
by private trade on foodgrains is not
known to Government and as such it is
not possible to compare the operational
cost of Food Corporation of Indfa with
that of private trade.
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SHRI R. V. SWAMINATHAN: Sir, it
is our social obligation. The Food Cor-
poration of India is functioning on behalf
of Government of India. Before 1965,
the Food Department, Government of
India was handling the entire work. But,
after 1965, Parliament had enacted a law
under which the Corporation is doing the
procurement work on behalf of Govern-
ment of India. In addition to helpinz the
farmers by giving them the price which
have been fixed by Government, they have
also been asked to distribute foodgrains
at the issue price fixed by the Govern-
ment. All thig put together ig the social
obligation. The Corporation is doing the
entire work. I cannot understand what
the hon. Member is saying about sugar
and all that. If he has got any idea about
the purchase of sugar made by Govern-
ment—whether it is more or less—let him
give me a notice for that.

MR. SPEAKER: Mr. Minister, you
bave not replied to his question. Why are
you supplying to the flour mills at fixed
pricc and they are selling it at a higher
rute?

SHRI R. V. SWAMINATHAN: TIhat
is also fixed. The flour mills cannot sell
according to their whifns and fancies. We
supply them at certain ‘prices and they
have been asked to sell at a particular
price.

SHRI SURAJ BHAN: Are they selling
at a particular controlled rate? My ques-
tion is by getting the foodgrains at sub-
sidised rates, are thev sclling at least at
the controlled rate?

RAO BIRENDRA SINGH: We control
the prices of maida and suji. The resul-
tant atta is allowed to be sold by the
Mills.



“The operational cost being incurred
by private trade on foodgrains is not
known to Government and as such it
is not possible to compare operational
cost of Food Corporation of India with
that of private trade”.
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SHRI R. V. SWAMINATHAN: Sir,
the private traders have got their own
ways. We cannot understand 'now they
procure and how they sell, But, accord-
ing to our information, their expenditure
is more than ours. Therefore, we cannot
compare with the private traders.
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‘The Planning Commission has urged’
that a significant reduction in the
amount of subsidy is essential for the
implementation of the Sixth Plan’.
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“The operational ¢bst being incurred
by private trade on foodgrains is not
known to Government and as such
it is not possible to compare the opera-
tional cost of Food Corporation of
India with that of the private trade”
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Development of Agro-industries under
Sixth Plan

*860. SHRI MOHAMMAD  ASRAR
AHMAD: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) the plan under consideration for the
development of ‘Agro-industries during the
Sixth Plan period specially in U.P.; and

{(b) the main features thereof?

THE MINISTER OF STATE IN THE
MINISTRIES OF AGRICULTURE AND
RURAL DEVELOPMENT (SHRI R. V.

SWAMINATHAN): (a) and (b). A state-
ment is laid on the Table of the House.

Statement

As a part of the overall strategy for
development of agriculture, the Ministry
of Agriculture is taking a number of
steps for seming up of agro-industries in
the country as a whole, and in .U.P. in
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particular during the 6th Five Year Plan.
Some of the major programmes in this
direction are given below:

I. Agro-industries in the country as a
whole:

(i) Participation in State Agro-Indus-
tries Corporation in 17 States.

(ii) Fruit and Vegetable agro indus-
tries complexes in Bihar and Karnataka
at a cost of Rs. 3.72 crores.

(iii) Fruit and Vegetable Development
Corporation at a cost of Rs. 2 crores.

(iv) Fruit Juice Bottling Plant at
Delhi at a cost of Rs. 1.2 crores.

(v) North Eastern Agricultural Mar-
keting Corporation with a share capital
of Rs. 5§ crores.

(vi) Augmentation of capacity of pro-
duction of sugar from 6 million tonnes
in 1979-80 to 8 million tonnes in
1984-85.

(vii) Setting up of 43 sugar facto-
ries, 14 spinning mills, 5 soyabean
processing units and 245 other agricul-
tural procesing units in the coopera-
tive sector.

(viii) In the cooperative sector through
operation flood II five new dairies with
a total capacity of 4.2 lakh litres daily
are under construction and 12 dairies
with a total capacity of 8.4 lakh litres
daily are under planning. Twenty six
dairies are being expanded.

(ix) Oilseed processing plants with
capacity of crushing 15.46 lakh tonnes
of oilseeds and with investment of Rs.
59.68 crores will be installed through
the National Dairy Development Board.

II. Agro-industries in U.P,

(1) U.P. State Agro-industries Cor-
poration.

(ii) Establishment of 7 new sugar fac-
tories and substantial expansion of §
existing sugar factories.

(iii) Setting up of S modern rice mills,
five dal mills, one soyabean processing
unit, one oil mill complex and one co-
operative spinning mill and rehabilitas





